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ment, (iii) strengthening ot the machi-
nery tor extension and community 
mobilisation tor agriculture, (iv) ns-
suring adequate supplies and resour-
'c:es, and (v) intensifying agricultural 
programmes to Lue maximum e t~ t 

possible in areas with irrigation and 
assured rainfall, where there are fair 
prospects ot achieving rapid increase 
.in poduction. 

rShri M ____ 1[078: Shrl y ....... SlDcb: 
I Shri P. R. Cbakrln'erti: 

I Sbrl P. C. BGwooab: Shri Sabodb B .... : 
°foll. ~ Dr. P. N. Kba.II: 

I r ~t  Savltrl NIP.: 
Shri S. C. Samanla: 
Shri M. L. Dwlve4l: 
I Sbrl Retia: 
L Sbrl Baaa ...... : 

Will the Minister Of Food and Apol-
..,alture be pleased to state: 

(a) whether the Kerala Food 
Advisory Council had suggested for 
the r .. toration of the old Southern 
:Zone system in respect 01 movement 
,of toodgrains; and 

(b) if so, the reasons for not ac. 
cepting the suggestion? 

The Ministeto ot Food and ,\grlclIl-
1are (Sbn C. Sabramaulam): (a) A 
view was expreSSed in the Kerab 
Food Advisory Council that the old 
Southern Rice Zone as it existed prior 
to October, 1964 should be restored. 

(b) Government consider that con-
ditions are not favourable for the res-
toration of the o1d Southern Zone 
SY!iitcm. The general question of 
eontinuancc or otherwise of the exist-
ing Zonal and other restri('Ucn:-; on 
the movement of foodgrain, was ;lis-
cussed in the Chief Minh;fers' Con-
ference held on thE' 22nd July and 
8th August 1965 and it was d;'dded 
that the existing restrktions should 
continue for the present. 
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r Shri c. K. Bba&t&cha.,7a: Sbrl Kapur Slarb: 

0" J ISbri GulIIhaa: 
.) Sbri Solankl: 
I Shri P. K. Deo: 
L 8bri Narulmha a.N,.: 

Will the Minister of T ..... lIOn be 
pleased to state: 

(a) whether it i •• fact that the 
Calcutta Port authorities have ap-
proached the Central Government for 
sharing the costs of dredging the 
Bhagirathi in order to mointain jh 
navigabilitYi and 

(b) if so, the decision t.ken in the 
matter'! 

The Mlnls&er of Transport (Shrl Raj 
Bahadur): ra) Ye,. 

(b) The Port j t~ have 
been ar.fvi!fE"d to examine thl..' ~u t 

further in the light of the considera-
tion that ordinarily every Port Trust 
is ftnanciaI1y autonomous ",nd expert· 
ed to be !'elf -suffldenl, coverine in-

re ~e  in Port pxpenditure by ad-
lustment of port charles. 




